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Shri N. Das: May I know whe
ther instructors for these training 
centres have already been appointed?

Shri Kidwai: Not yet. All that will 
be done by the State Governments.

Shri M. L. Dwivedi: May I know by 
what time these trainees will be in a 
position to give education to the rural 
areas actually?

Shri Kidwai: As I have said, the 
centres have been selected and the 
trainees have been chosen by the 
State Governments. It will depend 
upon the nature of work that each 
l^ te  wants to have from its em
ployees.

Shri M. L. bwiyedi: Is it not a fact 
that five centres are already nmning 
^ d  persons are receiving training?

Shri Kidwai: Five centres have been 
selected and candidates are being 
selected by the State Governments.

Shri S. N. Das: What is the basis on 
which these centres have been selec
ted ?

Sliri kidWal: The centres have been 
selected on the recommendation of 
the State Governments.

Shri K. D. Malaviy*: Will the Gov- 
<rn]^^t kindly tet us know the names 
of some of the Indian,., exiierts who 
have been consulted in connection 
idth this schemcJ? ^

Shri Kidwai: I will require notice of 
that question.

Shii A. C. Gnha: May I know the 
disfinguishin^ features of these 
development projects from the com- 
mimity projects?

SIM Kidwjil: This is for devi^p- 
of ainriculture and training will 

be given in intensive development <Jf 
a^culture, and introduction of new 
niethods which ea^erience in O ther 
countries and some parts of India 
have proved to be successful.

dhra, where instruction may be ^ iv^  
in the regional laiii^ag^

t^ w a i: The statement gives 
the location of the five centres.

foiatb AM$ta mi: Win G^ovemm^t 
Wl^hten as to the hatuf^ of tHfe 
superintendence which the Ceritf^ Wm 
have over the State Governments re* 
iiirdmg ^  execution of this plan?

mittee Wll tend fts t6

each centre to see whether the train
ing that is given is according to the 
plan.

N o n -D e p a r t m e n t a l  A n c h a l  M a s t e r s

*123. Shri Velayndhan: Will the
Minister of Gommniiicatioiis be pleased 
to state:

(a) whether the Non-Departmental 
Andhal Masters of the Travancore- 
Cochin State were placed on the same 
footing as the Post Masters when the 
integration took place with regard to 
salary and allowances; and

(b) what are the salary and allow
ances paid to the Non-Departmental 
Anchal Masters who are now Branch 
Office Post Masters?

The Minister of Con catioii
(Shri Jagjivan Ram): (a) No, they
were placed on the same footing as 
extra-departmental branch post
masters, to whom they correspond.

(b) They are allowed the same emo
luments as extra-departmental branch 
Postmasters, but have been given the 
option to continue on the ex-State emo> 
himents.

Shri Velayndhan: May 1 know whe
ther this order has been brought into 
effect and they are drawing the salary 
sanctioned by the order?

ffiiri lagjfvaii Ram: Orders have 
bera issued. ,

Shri Velayodhaa: May I know Wtae- 
ther the orders have been given effeet 
to?

Shri Ja^ivaii R^ih: That ii^dhna- 
tidn I have liot gfot iirith me.

Orders have been issued and there 
trm hie ho difficulty in their drawing 
the s^ary sanctioned.

t^ASTERN 2S0NE (R a il w a y s )

*^24. Shriot^yiidhaii: w m  this
Mhiisteir of RalMrkys be pteated to 
state: .

(a) whetlicar t ^  Tegrow to^ of tl̂ e 
Hallways of the Eastern Storiie has b ^  
carried out or not;

(b) iibw far the Gov^nim^t hhve 
net the demands, put fprtif by various 
^ t e r ^  agaifiirt the regrouping of % t». 
RaHwayis; and

the
the H e a d g i

Ituat^
lu a r te r  o f

___ .
90rt (Shri L. B. Shastri): (a)
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(b) The Sealdah Division and the 
loop sections of the Howrah Division 
have been included in the Eastern 
Railway.

(c) Calcutta.
Shii Velayudliaii: May I know whe

ther the hon. Minister is aware that 
there was a change in the regrouping 
system from what was announced on 
the floor of the House last April by 
the former Minister of Transport and 
also the decision arrived at by the 
Central Advisory Council for Rail
ways?

Shri L. B. Shastri: Yes, there were 
some changes. Discussions took place 
between the Railway Ministry and the 
State Governments and after consul
tation they decided to have six zones, 
as published in the Press and men
tioned in the explanatory memoran
dum of the Budget.

SM  Velayndlian: May I know, Sir, 
whether the employees of the E. I. R. 
have expressed any concern regarding 
their transfer to the Gorakhpur station 
which has been made the present 
headquarters of the regrouped rail
way.

Shri L. B. Shastri: An assurance has 
already been given that no person 
will be transferred without his conr 
sent.

^  Whtf : WT WRsfhr 

fW liR  % ^  ^
t  ?

[Shri Jangde: Will the hon. Minister 
state as to how many Divisions the 
Eastern Railway has been divided into 
and where are the Headquarters of 
each Division situated?!

^  ^  ŜTRT ^
^  anr« fpRT

^ t  ^  ^  ^  ^  MhFT

l& r l  L. . Tiw -Ikiatm
Railway has be«n fohh ^  by r^ o u j^

particular sections. It
B.N.R. and that portion of

ing two
comprises _ . .
East Indian R'ailway which remains 
after separating the Lucknow Mora- 
dabad and Allahabad l^vision. Its 
Headquarters is at Calcutta and it 
has several Divisions.]

t  ^  t  ?

[Shri Jangde: Where is the Divisioit- 
al Headquarters of Eastern Railway 
situated in Madhya Pradesh?]

•ft A o  5Tn=A :

[Shri L. B. Shastri: I require
notice for that.]

Shri Dhnlekan May I know whe
ther the schemes for the covering of 
railway platforms idready decided 
upon by the Government will be affec
ted by this regrouping and be discus
sed again or whether they will stand?

Shri L. B. Shastri: They will stand.

Shri S. G. Samanta: May I know 
what are the other demands pat for
ward by the business interests. Pro
vincial Governments and the various 
associations?

Sliri L. B. Shastri: Several demands 
were made by various interests and 
all of them were taken into considera
tion. The matter was discussed with 
the Chief Mhiister of Bengal and other 
States. Of course no complete agre^ 
ment has been arrived at, but most of 
the Stajtes have agreed to the re
grouping we have decided upon.

Shri Mc«hMd Saha: Is the hon.
Minister aware that before the Rail
way Administration was taken ove« 
by the Central Government it was 
under a Railway Board and the main 
principle of the Railway Board was 
that the Railways should b« adminis
tered in the interests of technical and 
business efficiency?

Mr. Speaker: He is perhaps riving 
information rather than asldag tcft it.

^  T. K. Chao^Hiri: May I know
which are the. States which did o0i 
agree to the decisions that were ar
rived at? He said ‘most ttf tlie States*.

dtate praciicallj Agreed. Ther«
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is a difference on one or two points, 
especially in regard to West Bengal.

Shri T. K. Chaadhnri: What are the 
points of difference and which are the 
States which have disagreed?

Mr. Speaker: I think it wiU be too 
long a question to be put in.

S u g a r  P r o d u c t ig n

*125. Dr. Ram Sabhag Singh: WiU 
the Minister of Food and Agrienltnre
be pleased to state:

(a) the total quantity of sugar pro
duced in India during the year 1951-52; 
and .

(b) the total quantity of gur pro
duced in India during the same period?

The Minister of Food and Agricul- 
tore (Shri Kidwai): (a) 13-50 lakh 
tons upto 30-4r52.

(b) 27,44 lakh tons (estimated).
Dr. Ram Subhag Singh: May I know 

whether the production of sugar and 
gur in 1951-52 has increased over that 
in 1950-51?

S M  Kidwai: Yes, it increased be
cause the cultivation of sugarcane 
had increased by almost 20 per cent 
during the last two years._

Dr. Ram Snbhag Singh: May I
know whether the (Government of 
India has suggested to the sugar
cane producing States to reduce the 
prices of sugarcane and, if so, whe
ther that advice has been accepted by 
all the sugarcane-producing States?

Shri Kidwai: Yes, several sugges
tions for the reduction of cane prices 
were made, but the Governments 
concerned thought that it would ad
versely affect the income of the agri
culturists.

Shri Dabhi: What are the normal 
annual requirements of the country 
of sugar and gur?

Shri Kidwai: The normal require
ment of sugar is about one million 
tons, but I am sure that if the price 
is reduced the requirements will in
crease.

Shri Poeker Saheb: May I know 
whether Government exoects more 
production in 1952-53 so as to be 
able to export sugar from India?

Shri Kidwai: There is no export of 
sugar because the production costs 
here are higher than those in any 
other country. •

ffliri Go ny: May I know
whether -Government would think of 
decontrolling sugar in the near future?

Shri Kidwai: The sugar position to
day is such that it can be decontrol
led, but the question is that the cane 
had been purchased at a very high 
cost and if all the sugar is sold in the 
free market, perhaps both the mill- 
owners and the Government will 
suffer a great loss. Therefore we are 
trying to find some export market, and 
the present-day situation wUl be 
taken into consideration when the 
next year’s prices are fixed.

S u b s i d y  f o r  C o n s t r u c t i n g  W e l l s  i n  
S c a r c i t y  A r e a s

•126. Dr. Ram Snbhag Singh: WiU
the Minister of Food and Agrienltnre
be pleased to state:

(a) whether the Government of India 
have given subsidy to any State for 
constructing wells in scarcity areas;

(b) if so, to which State or States 
such subsidies have been given; and

(c) the total amount of money given 
as such subsidies to different States?

The Minister of Food and Agricnl- 
culture (Shri Kidwai): (a) Yes.

(b) Uttar Pradesh. Proposals from 
certain other States which suffered 
from scarcity are under considera
tion.

(c) Rs. 24,00,000.
Dr. Ram Subhag Singh: May I know 

how many wells are proposed to be 
constructed in U.P. this year?

Shri Kidwai: They propose to con
struct 6,000 wells.

Dr. Ram Subhag Singh: May I know 
whether any Qprtion of the expen
diture wiU be met by the State Gov
ernmental source?

Shri Kidwai: I think so, but I 
would require. notice.

Dr. Ram Subhag Singh: May I
know whether the cultivators are 
also required to share the expendi
ture and, if so, what would be their 
share?

Shri Kidwai: Cultivators are given 
taccavi loans in some cases.

Dr Ram Snbhag Singh: May I know 
the reasons which led the (government 
to abandon subsidising the construc
tion of weUs in non-scarcity areas?

Shri Kidwai: Nothing has been
abandoned. The normal procedure 
for providing water for irrigation is 
being carried on. But this is spe
cially for the scarcity areas.




